HIGH COURT OF MANIPUR
AT IMPHAL

NOTIFICATION
Imphal the 5" December, 2025

No. HCM/D-1/2017-Estt-1l/ . Pursuant to the resolution of the Screening
Commitiee dated 13" October, 2025, in connection with the compassionate
appointment under the Die-in-Harness Scheme in the District Courts of Manipur, the
High Court of Manipur is pleased to recommend the applicants listed in Annexure-|
and Annexure - Il for compassionate appointment to the post of Lower Division
Assistant (LDA) and Peon/Chowkidar, respectively, by according necessary

relaxations with respect to upper age limit, minimum education qualification, etc.for
those concerned.

The seniority list of the remaining applicants who are yet to be recommended for

compassionate appointment under the Die-in-Harness Scheme is provided at
Annexure-lil.

It is also notified for all concerned that the list of applicants rejected for compassionate
appointment under the Die-in-Harness Scheme, along with the reasons for their

rejection, is provided at Annexure-IV.

By order etc.
Sd/-

(KH. AJIT SINGH)
REGISTRAR (JUDICIAL)
HIGH COURT OF MANIPUR

Endt. No. HCM/D-1/2017-Estt-1l/ 2% F1o0 - 2.\ Imphal, the 5" December, 2025
Copy to:-
p1y The Principal Secretary to Hon’ble the Chief Justice, High Court of Manipur.
2. The Private Secretary to Hon’ble Mr. Justice A. Bimol Singh, Judge, High Court
of Manipur.
3. The Private Secretary to Hon'ble Mr. Justice A. Guneshwar Sharma, Judge,
High Court of Manipur.



o o "EE SNSRI,

The Registrar General, High Court of Manipur.
The Secretary (Judicial), Government of Manipur.

All the District & Sessions Judges/ Judge, Family Courts/ Judge, Special Court

(ND&PS), Manipur
7. The Registrar (Vigilance), High Court of Manipur.
8. The Joint Registrar (Judl), High Court of Manipur.

\9-The System Analyst, High Court of Manipur

- for uploading the same in the official website of this Registry
10. The Superintendent, Establishment — ||

11. Notice Board.
12.Concerned File.

[e) B &2 W ~N

REGISTRAR (JUDL.)
HIGH COURT OF MANIPUR



Annexure - |

Recommended List of Applicants (in order of Seniority) for Compassionate Appointment to
the post of Lower Division Assistant in the District Courts of Manipur

T
Si. No. Name of Applicant Reporting Officer

| ,Y;J_mkham Saratchandra Roy District & Sessions Judge, Imphal West

~——---;——- 'égo;éth;m Bhubaneshwori Devi District & Sessions Judge, Imphal East

‘_——3_»7.1?;\;!;;;(;;;”‘—‘ District & Sessions Judge, Imphal West

"—’;--— Leicﬁombarr: Kamala Devi District & Sessions Judge, Imphal East ‘
5 Hijam Dayananda Singh District & Sessions Judge, Imphal West ‘
6 Moirangthem Romeshkumar Singh District & Sessions Judge, Imphal West I
7 Puyam Bikash Singh District & Sessions Judge, Imphal East
8 Jangkholal Kipgen - District & Sessions Judge, Senapati

Note:- Their appointments shall be subject to passing of Computer Typing Test within 3
months from the date(s) of their appointment.




Annexure - |l

Recommended list of applicants (in order of seniority) for Compassionate Appointment to the
post of Peon/Chowkidar in the District Courts of Manipur

e Recommended
Sl. No. Name of Applicant o § Reporting Officer
L R | tothe Post of
1 Phuritsabam Bhumeshor Singh Peon District & Sessions Judge, Senapati
[ 2 Laikhuram lbeyaima Devi Peon Districk & Sessions Judge;
; Churachandpur
3 Pamreichong Khodang Peon District & Sessions Judge, Ukhrul
Distri Sessi
4 Sapam Binanta Singh Peon Istrict & Sessions Judge,
Churachandpur
District & Sessi Jud
5 Hijam Ashangbi Devi Peon Istrie essions Judge,
Tamenglong
District & Sessi Judge,
6 Chiuluandunang Gonmei Peon Istric essions Judge
Tamenglong
7 Nongmaithem Thoi Devi Peon District & Sessions Judge, Ukhrul
8 Kapangsing Muinao Peon District & Sessions Judge, Ukhrul
) . District & Sessions Judge,
9 Gotimayum Arbin Sharma Peon
Churachandpur
District & Sessions Judge,
10 Lourembam Sanamani Singh Chowkidar &
Churachandpur
. District & Sessions Judge,
11 Suresh Usham Chowkidar &
Churachandpur
12 Ng. Kingsongwililu Chowkidar District & Sessions Judge, Senapati




Annexure - Il

Seniority list of applicants yet to be recommended for Compassionate
Appointment in the District Courts of Manipur

i SR Date of Demise of

.No. | f t
Sl. No Name of Applican et

K:Skcf.ingtabam Jiten Sharma,
1 S/o K. Krishnachandra Sharma, 10-03-2016
Ex-Process Server

Leimapokpam Premchand Singh,
2 S/o L. Ibocha Singh, 22-12-2017
Ex-Bailiff

Elam Shibananda Singh,

3 S/o Elam Subhaschandra Singh, 04-12-2022
Ex-Peon

MM Shaifuddin,
4 S/o Md. Nooruddin, 23-12-2023
Ex-Process Server




Annexure - IV

Rejected list of applicants for Compassionate Appointment in the District Court of Manipur

sk, ,_ Relationship with the S
Name of Applicant P Reason for Rejection
No. deceased employee
Aopli - ey
1 |Nongmaithem Roshini Devi Daughter-in-Law pplicant is daughter-in-law of the

deceased employee.

Sajabam Kaspur Azmal

Son

Applicant's brother, Md. Firdosh
Rahman, son of the deceased
employee, was the first claimant and
is a Govt. employee.

Jianthuingam Panmei

Son

Applicant failed to appear before
the Screening Committee to
produce the deficient documents on
the day of verification as notified
vide Notification dated 02/09/2025.

Jason Khaidem

Son

Applicant's father who is also the
spouse of the deceased employee is
a Govt. employee.

Laishram Brojen Singh

Son

Applicant's brother is a Govt.
employee.

Khundrakpam Soniya Devi

Daughter

Applicant's brother is a Govt.
employee.
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